
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

EXECUTION APPLICATION NO. 40/2026 

IN 

ORIGINAL APPLICATION NO. 815/2022 

IN THE MATTER OF: 

SURESH CHAND                                                                   … APPLICANT  

VERSUS 

D.M. KAPASHERA & ORS.                                              …RESPONDENTS 

I N D E X 

Sl. No. Particulars Pg. No. 

1. STATUS REPORT ON BEHALF OF THE 

DISTRICT MAGISTRATE, SOUTHWEST 

DISTRICT, DELHI THROUGH SDM, MATIALA 

1-4 

2. Annexure-A: Copy of the Demarcation Plan 5 

3. Annexure- B: Copy of the Joint Inspection Report 

Dated 08.04.2026 

6 

4. Annexure- C: Copy of the Order dated 08.07.2026 

in Contempt Case 669/2024  

7-8 

 

SDM, MATIALA 

SOUTHWEST DISTRICT, 

GOVT. OF NCT OF DELHI 

 

THROUGH 

 

 

NEW DELHI                                                          JYOTI MENDIRATTA 

DATE:24.07.2026                         Advocate for the Govt. of NCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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Copy of the Joint Inspection report dated 08.04.2026 is annexed hereto as Annexure- B
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24.07.2026

Jyoti Mendiratta
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Annexure-A
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Annexure- B
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Annexure- C
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